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National Scheme for abolition of
Scavenging

3359. SHRI MURLIDHAR
CHANDRAKANT BHANDARE: WiU the
Minister of WELFARE be pleased to state:

(a) whether there was a scheme to identify
scavengers in the country by 21st July, 1992,
under the National Scheme for abolition of
Scavenging;

(b) if so, the number of scavengers
identified all over the country, State/ Union
Territory-wise; and

(c) what arrangements have been made
to provide vocational training
to them?

THE MINISTER OF WELFARE (SHRI
SITARAM KESRI): (a) and (b; Yes, Sir. The
concerned  State  Govornments/U.  T.
Administrations have been requested to
undertake a rapid survey to identify each
individual scavenger and his dependent and
their apptitude for specified alternative
trades/occupations. The survey is in progress
in most of the States.

(c) It i3 proposed to provide training upto
six months to the identified scavengers and
their dependents in various
trades/occupations  through the existing
training schemes of the Central and the State
Governments.

Waste water master plan for Cuttack

3460. SHRI PRAVAT KUMAR SA-
MANTARAY: Will the Minister of URBAN
DEVELOPMENT be pleased to state:

(a) whether his Ministry has received a
proposal from Government of Orissa under
small activities scheme for waste water
master plan of Cuttack proposed by
Australian High Commission; and

(b) if so, what are the details of actions
and decisions taken by Gov-



